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DELHI VIDHAN SABHA

LIST OF BUSINESS

Monday, December 29, 1997 / Pausha 08, 1919 (Saka)
2.00 P. M,

( National Song - Vande Mataram )

OBITUARY

House to make obituary reference on the passing

away of:

(a) Victims of Wazirabad Bus tragedy.

(b) Mother Teresa.

(2] Shri Chinta Mani Sharma (Former Member,
Delhi Vidhan
Sabhal1952-561])

(d) Shri M. Farooki (Former Member, Interim
Metropoliitan Council)

QUESTIONS

Questions as entered in separate 1list to be
asked and answers given.

PRESENTATION OF REPORT OF BUSINESS ADVISORY
COMMITTEE j

Shri Ram Bhaj:
Shri Gauri Shanker Bhardwaj:

to present to the House the Sixteenth

Report of the Business Advisory Committee.

PRESENTATION OF THE REPORT OF THE COMMITTEE
ON PRIVATE MEMBERS' BILLS & RESOLUTIONS

Shri Jag Parvesh Chandra:

Shri Suraj Prasad Paliwal:

to present to the House the Thirteenth
Report of the Committee on Private

Members' Bills and Resolutions.

Captd. ...2



(2)

MOTION FOR ELECTION TO COMMITTEE ON PUBLIC
UNDERTAKING

Shri Rajendra Gupta, Minister of Law, Justice
and Legislative Affairs to move the following

motion:

n"That the Members of this House do proceed
to elect in the manner required under sub-
rule (2) of Rule 196 of the Rules of
Procedure and Conduct of Business in the
Legislative Assembly, Seven Members from
among themselves to serve as Members of
the Committee on Public Undertaking for
the term of one year."

SPECIAL MENTIONS (RULE 287)

Matters to be raised by Members as given 1in

separate list.

BILL TO BE INTRODUCED

Dr. Harsh Vardhan to move for leave to introduce
"The Delhi Tibbia College (Take Over) Bill,
1997,

ALSO to introduce the Bill.

SHORT DURATION DISCUSSION

Shri Jai Kishan:
Shri Jag Parvesh Chandra:
Shri Raj Kumar Chauhan:

to raise Short Duration Discussion on
irregularities and rampant theft of
electricity and issue of inflated bills

to customers.

P.N. GUPTA
SECRETARY



